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Record of Proceedings

At the outset, learned counsel for the Petitioner submitted that the pleadings have
already been completed in the matter, and written submissions have also been filed. She
prayed that the matter may be reserved for the order. Learned counsel for the Respondent

agreed to the same.

2. Considering the above, the Commission reserved the matter for order.

By order of the Commission

sd/-
(T. D. Pant)
Joint Chief (Law)

A. RoP in Petition No. 3/TT/2023
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